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Cooperatives Limited. New Delhi,
for the year 1985-86 along with
Audited Accounts.

(ii) A copy of the Review (Hindi
and Eoglish versions) by the Govern-
ment on the working of the National
Federation of Fishermen's Coopera-
tives Limited, New Delhi, for the ycar
1985-86.

{Placed in Library. See No. LT-4091/87.)

Detailed Demands for Grants of the
Ministry of Water Resources for 1987-8%.

THE MINISTER OF WATER RE-
SOURCES (SHRI1 B. SHANKARANAND) :
1 beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and
English Versions) of the Ministry of Water
Resources for for 19587-88.

{Pluced in Library. See No. LT-4092/87.]

Detailed Demands for Grants of the
Ministry of Information and Broad-
casting for 1987-88.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P.A.
SANGMA) : On behall of Shri Ajit Panja
I beg to lay on the Tablea copy of the
Detailed Demands for Grants (Mindi and
English Versions) of the Ministry of Informu-
tion and Broadcasning for 1987-88.

[Placed in Library. See No. LT—4093!'87.]

Notification under Employees “State
Insurance Acl.

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGMA) : 1 beg to lay on the Table a
copy of the Employees' State Insurance
{Central) Amcendment Rules, 1987 (Hindi and
English versions) published in Notification
No. G.S.R. . 129 in Gazette of India dated
the 28th February, 1987 under sub-section
(4) of section 95 of the Employees’ State
Insurance Act, 1948,

[Placed in Library. See No. LT 4094/87.]

CHAITRA 9, 1909 (SAKA)

Matrters Under Rule 377 302

Resolution regrding revision of Policy
relating to the functrons, membership, metho-
dology for selection and Infra-structure -of -the
Public Enterprises Selection Board.

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI P. CHIDAM-
BARAM) : 1 beg to lay on the Table a copy
of Resolution No. 27(21)-EOQ/86(CC) (Hindi
and English versions) published in Gazette
of 1ndia dated the 3rd March, 1987 regarding
revision of the policy relating to the func-
tions, membership, methodology for selection
and infra-structure of the Public Enterprises
Selection Board.

(Placed in Library. Ses No. LT-4095[ 87.]

12.10 hrs.

| English]

COMMITTEE ON PUBLIC UNDER-
TAKINGS
Sixteenth Report

SHRI NARAYAN CHOUBEY (Midna-
pore) ; Sir. 1 beg to present the Sixteenth
Report (Hindi and English Versions) of the

[Committee on Public Undertakings on Acti on
Taken by Government on the recominenda-
tions contained in their Eleventh Report on
Indian Dairy Corporation.

12.11 hrs.

MATTERS UNDER RULE 377

[ Translarion)

(i) DEMAND FOR A TELEVISION
RELAY CENTRE AT MOTIHARI IN
BIHAR (SHRIMATI PRABHAWATI
GUPTA : (Motihari) : Mr. Speaker, Sir, East
Champaran, which was the main working
field of the Father of Nation Mahatma
Gandhi, is being neglected by the Ministry
of |[nformation and Broadcasting. Lakhs
of people of that district fought shoulder to



